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Sir,

THE GAU HATI HIGH COU RT AT GUWAHATI
(HIGH COURT OF ASSAI\4, NAGALAND, I'4IZORAI4 AND ARUNACHAL PRADESH)

No.HC.VII- ost2orTtlot3l IA

Smti. Jayash rce Bora,

Jt. Rcgrstra r (Vigrlancc),

Gauhati Hrgh Court,

Guwahati.

Shn Utpal Prasad,

District & Scssions Judg(r,

I\4aJUli.

Dated Guwahati, the
)A
October,2024.

Civil vacation.

Your lcttcr No.llA( M )/202412085 Datcd 03.10.2024

Wrth refcrcnce to thc abovc, I am dtrected to inform you that you have bccn
granted civil vacation w.e.f. O7.1O.2024 to 20.10.2024, along with station leave
permission, with the official vehicle, at own cost, from the morning of 06.10.2024
till the evening of 20.1O.2024. The Chicf .ludicral t"laqistratc, tYajuli, and in his abscncc, the
rn charge C.J.M, Majuli will rcmain in chargc of your Court and Office rn your absencc.

Yours farthfully,

sdl -
]T. REGISTRAR (VIGILANCE)

Memo No.HC,Vll-Og I 2Ol7 llot?2-tot3q lA, dated 04 - lo- ?eL4)
Copy to

I. The Principal Accountant Gcncral (A&E), Beltola, Guwahati for information
2. The Chief -ludicral l,laqistratc, Maluli.

,/ fhc Project N4anagcr, Gauhati High Court

]T. REGISTRAR (VIGILANCE)
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